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Permission by Wheat Surplus States
to Builg up their Provincial Reserves

i73. PROF. MADHU DANDAVATE:
Will the Minister of AGRICULTURE
be pleased to state: '

(a) whether the Punjab and other
‘wheat surplus Stateg have insisted that
the Uniop -Agriculture Ministry should
allow them to build up theig Provin-
cial reserves of wheat for internal
consumption; and

(b) if go, whether the Union Gov-
ernment propose to revise their wheat
licensing order through which the
Centre had put a virtual ban on any
provincial reserve of wheat being
Kkept?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE): (a) Yes,
Sir. However, there is no change in
the policy regarding meeting the
reasonable requirement of the State
Governments from the stocks in the
Central Pool.

(b) There is no wheat licensing
order of the Central Government and
the question of revising such an order
does not arise.

Direction to Surplus Rabi States to
Accelerate Movement of Foedgrains
to Deficit States

174. PROF. MADHU DANDAVATE:
Will the Minister of AGRICULTURE
be pleased to state:

(a) whether the Union Government
have asked the Surplus Rabi States
to take immediate steps for accelerat-
ing the movement of foodgrains to the
deficit States in view of the sharp
increase in prices in these States; and

(b) if so, what is the response from
the Surplus states?
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P, SHINDE) : (a)
Inter-state  movement of coarse
grains ig free, but movement of rice
on private account from one rice zone
to another is not permitted. In ac-
cordance with the procurement and
pricing policy for 1974-75 Rabi season
export of levy-free wheat from the
surplus States is allowed on trade ac-
count against permits. The principal
surplus States of Punjab ang Har-
yana have been advised to take all
steps necessary to expedite move-
ment.

(b) Substantial quantities of levy-
free wheat have moved to the deficit
States from Punjab and Haryana.
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Acquisition of India Office Library

176. SHRI S. C. SAMANTA:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) progress mad: in the direciiqn
of acquisition cf India Library in
London;

(by what are the difficulties which
are still standing in the way of the
acquisition; and

(c) how long mor: will it take to
arrive at a final decision in this re-
gard? )

ASADHA 31, 1896 (SAKA)
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THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION, AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): (a) to (¢). Various
ownership of India Office building and
its contents, including the Library,
have been under continuous examina-
tion by the Governments concerned
since 1947. A draf Arbitration Agree-
ment was reCeived from the Govern-
ment of United Kingdom in 1968 and

is still very much the subject of dis-
cussions.

Job Oriented Education
177. SHRI S. C. SAMANTA:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) the proposcis for making edu-
cation job oriented or technically
based:

(b) the prospects of introducing
such schemes in Secondary schools
and other institutions:

(c) whether such schemes are like-
ly to be put .nto operaticn in Cen-
trally Administered Areas and States;
and

(d) what are th, salient features
of such proposais?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D P, YADAV): (a) to (d). Pursuant
to the recommendations of the Central
Advisory Board of Education, it is pro-
posed to introduce work experience
and vocationalisation in school educa-
tion in all States anq Union Territo-
ries in the Fifth Five-Year Plan as
part of the 10+2+3 structure of edu-
cation. Sshemes for this purpose are
being formulated. While general edu-
cation with work experience will be
imparted in classes I to X to most of





